Annexure 6

Name of the Corporate debtor: M/s. Novus Energy Systems Limited ; Date of 25.02.2026 and oramended on 25.02.2026; List of stakeholders as on :26.03.2026
List of creditors (other than workmen, employees an Dues)
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_ i Amount of claim _ Amount covered by lien or Whether lien / Amount covered by
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Rurban Renewable Energy & Cl h (india) private Limited NI A per
1 urban Renewable Energy & Climatetech (in ‘a.) pr.'vm. ".m(e 7 5,53,63,348| 5,53,63,348.00 Form C Information available till NA 414 - - -
(Formerly known as Ravi Renewable Energy & Lighting (india) Pvt.Ltd e
2 [sEi Tejas Private Limited 8 27232429 - Form C . ”:“' s P NA - - 2,72,32,429 -
3 [Mogli Labs (India) Private Limited 9 2,1070,535| 2,1064,43869 Form C o N"" As "e" e sl NO 158 6,09
o |Emmves Photovaltaic Power Limited (Formally known 2 Emmvee o 8830 31883000 o Nil, As per NO 017 . - -
Private | imited) Infarmatinn availahle till
Sub Total 10,59,85,142 7,87,46,617 5.891 - - 2,72,38,525.31 -




